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the National Security Ordinance,

1980.
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Report of Study Group on Utilising
Waters of West Flowing Rivers

1300. SHRI K. T. KOSALRAM:
Will the Minister of PLANNING Dhe
pleased to state:

(a) whether the  Study Group
constituted to go into the question of
utilising the waters of West flowing
rivers from Tami] Nadu into Kerala
has submitted its report; and

(b) if g0, the action takeﬂ thereon?

NOVEMBHER 26, 1980

Written Ansuers 144

THE MINISTER OF PLANNING
AND LABOUR (SHRI NARAYAN
DATT TIWARI): (a) and (b). Two
Expert Committees are now examin-
ing the question of utilizing the
waters of the West flowing rivers.
One Expert Committee wag constitut-
ed by the Ministry of Irrigation in
December, 1976, to study the feasi-
bility of Eastward diversion of West
flowing rivers of Kerala and Karna-
taka. The report of this Committee
is yet to be received.

The Planning Commission had con.
stituted a Committee in February,
1978, for assessment of water
resources of rivers flowing into the
Arabian Sea and their utilization,
The final report of the Committee is
yet to be rceceived, In their interim
report they have commented on the
Dastur proposals of Himalayan Canal
and Garland Canal and have express-
ed an opinion that the Dastur pro-
posals are of doubtful engineering
feasibility and economically prohibi-
tive.

Restoration of Assembly in Assam

1301. SHRI SATISH AGARWAL:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether Government have
come to the conclusion that the
Assam Agitation can be effectively
dealt with only with the restoration
of the popular rule in the State;
and

(b) if so, when Government pro-
pose to activate the Assembly?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME
AFFAIRS (SHRI YOGENDRA
MAKWANA): (a) and (b). Govern-
ment have all along been keen to
arrive at a satisfactory solution to
the problem of foreignersg in Assam
through discussiong and have keptits
doors open.

No decision has been taken so far
to form a popular Government,
-





